
Subject: Notice calling for claims, suggestions, views, comments etc from stakeholders within a period of 60 days on the draft 
amendment related to Pharmacologically active substance prohibited for fish and fishery products; Harmonization of 
Pesticides, Antibiotics and Veterinary Drugs Residues; Fixation of MRLs for 17 pesticides.  

 
 

FORMAT FOR SENDING THE COMMENTS/ SUGGESTIONS 
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Place:                Name and Signature 

 

 

 


